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BAGS OF BEATEN RICE LYING AT CaALiCUT
RAILWAY STATION

*298, SHRI K. SURYANARYANA:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that the General
Manager, Southern Railway has issued in-
structions to Railway Station Masters recen-
tly in Madras and Kerala States to with-
hold delivery of all consignments of beaten
rice booked from Andhra Pradesh;

(b) whether it is also a fact that about
1300 bags of beaten rice are lying unclaim-
ed at Calicut Railway Station; and
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(c) if so, the names of the railway sta-
tions from where the rice was booked and
the action taken by Government against the
exporters and importers ?

THE MINISTER OF RAILWAYS (SHRI
C. M. POONACHA) : (a) Yes, Sir. In-
structions were issued by General Manager
(Commercial), Southern Railway, to cer-
tain stations in Kerala to withhold delivery
of consignments of beaten rice booked from
Andhra Pradesh as these consignments arriv-
ed such stations without proper permits re-
quired under the Southern States (Regula-
tion of Export of Rice) Order, 1964, and
the circumstances under which they were
booked required clarification to ensure that
there might be no violation of legal re-
gulations.

(b) and (c). Only 202 bags of beaten
rice booked from Secunderabad railway
station were lying unclaimed at Calicut
railway station on 23-2-1968. No action
against the exporters or the importers was
justified as investigations revealed that the
hdoking was in pursuance of orders issued
by the High Court of Andhra Pradesh stay-
ing the operation of the aforesaid Southern
States (Regulation of Export of Rice)
Order. 1964,

HM.T. L,

%299, SHRI NITIRAJ SINGH CHAU-
DHARY : Will the Minister of INDUS-
TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state :

(a) whether the Hindustan Machine
Tools Ltd., has since utilised the unutilised
20 to 25 per cent capacity; and

(b) if not, the reasons therefor and when
thiy would be utilised ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED) : (a)
and (b). Due to persistent recession im
industries and c« fall in demand
for machine tools, it has not been possible
for Hindustan Machine Tools Limited to
utilise fully the capacity in their machine
tool units, At present the unutilised capa-
city is about 55%. In order to utilise the
capacity fully, the company are diversifying
production by taking up manufacture of a
varigty of new machine tools. They also
propose to take up manufacture of various
types of presses and printing machinery
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with foreign collaboration. They are also
making efforts to expand their exports. It
will take time for these measures to bear
fruit,

ExPORT OF CHILLIES FROM ANULHRA
PrADESH

*300. SHRI R. D. REDDY : Will the
Mhnister of COMMERCE be pleased to
slate :

{a) whether Government have received
any representation regarding the coaditions
of acute distress prevailing among the gro-
wers of chillies in Andhra Pradesh due to
the fall in export demand for that commo-
dity; and

(b) the measures Government propose
to take in the matter ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) Yes, Sir.

(b) Efforts are being made to increase
exports to Ceylon and as an immediate
measure, minimum price restrictions on ex-
ports to Ceylon have been removed. Gov-
eroment of India’s Trade representatives in
the USA and West Asian countries have
been asked to explore possibilities of step-
ping up imports by these countries,

Storpaue oF G.T. Express AT BETUL

1834. SHRI N. K. P. SALVE : Will the
Minister of RAILWAYS be pleased to
slate ;

(a) whether it is a fact that the Grand
Trunk Express train does not stop at Betul
on the New Delhi—Nagpur Section; and

{b) if so, the reasons for discontinuing
this halt ?

THE MINISTER OF RAILWAYS (SHRI
C. M. POONACHA) : (a) and (b), The
present 15 Dn/16 Up G.T./Airconditioned
Expresses (which were running as 21 Dn/
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22 Up Southern/Airconditioned Expresses
prior to 1-1-1968 are not scheduled to stop-
at Betu! station owing to meagre offering of
long distance traffic there. 21 Dn/22 Up
Dakshin Expresses (which were running as
15 Dn/16 Up G.T. Expresses prior to 1-1-
1968) however continue to stop at this sta-
tion as before.

Expexprrure oF S.T.C.

1835. SHRI BABURAO PATEL : Wilk
the Minister of COMMERCE be pleased.
to state :

(a) the details and particulars of expen-
ses of the State Trading Corporation under
different heads, remuneration and commis-
sion to selling agents, other business expen-
ses, advertisements, exhibition and fairs,
trade expenses, entertainment, interest,
audit feel, legal expenses, etc. during the
year 1966-67;

(b) the reasons why the Corporation
does not split these expenses under different
heads instead of combining them under an
omnibus heading; and

(c) the amounts and particulars of tras
velling allowances, air and other fares for
inland and foreign travel and other expen-
ses, paid to each official with particulars
of trips during the above period ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFL QURESHI) : (e) The
S.T.C. has incurred an expenditure aggre-
gating Rs. 63.26 million on establishment,
contingencies, audit, depreciation, miscel-
laneous trade items, provision for bad and-
doubtful debts, and bonus to the employees,
during the year ending 31st March, 1967.
Broad details of the various items of ex-
penditure as classified in the Profit & Loss.
Account of the Corporation for the year
1966-67 are given below :—

Rs, P.
Establishment Expenses . . 95,49,651 -30
Remuneration to Directors . . . 1,40,460 -63

General Expenses such as rent, electricity, rates, Stationary, Post-

age, Telephones Teleprinter, Books, Repairs, Bank Charges,
Travelling, Service Vehicle and Misc, etc. .

Insurance . . . . .
Plot & Godown Rent . f f .
Commission & Remuneration

42,11,864 58
10,58,633 18
19,83,778 -45
74,47,354 9





